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Record of Proceedings

Learned counsel for Odisha Power Transmission Corporation Limited (OPTCL)
submitted that the instant petition is filed for approval of YTC for 220 kV Joda-
Ramachandrapur SC Line and 220 kV Jindal-Jamshedpur SC Line and recover the
same under PoC Regulations for the period 1.4.2014 to 31.3.2019.

The Commission directed the respondents to file their reply by 30.3.2018 and the
petitioner to file rejoinder, if any, by 13.4.2018 and to comply with the directions within
the specified timeline and observed that no further time will be granted.
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The Commission further directed to list the matter on 24.4.2018.

By order of the Commission

sd/-
(T. Rout)
Chief (Law)
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